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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 4836 of 2026 

in Comp. App. (AT) 

(Ins) No. ____ of 2026 

 

Prashant Garg & Anr. 

Vs. 

Supertech Orb Projects Pvt. Ltd. Through Its Resolution 

Professional 

 

Raj Karan Sharma 

2.  I.A. No. 4837 of 2026 

in Comp. App. (AT) 

(Ins) No. ____ of 2026 

 

Ebix Singapore Pvt. Ltd. & Anr. 

Vs. 

State Bank of India 

 

Mohit Nandwanii 

3.  I.A. No. 4838 of 2026 

in Comp. App. (AT) 

(Ins) No. ____ of 2026 

 

Nitin Om Kothari, Resolution Professional of Irfan Khan, 

Personal Guarantor to DMB Paper Mills Private Limited 

Vs. 

Irfan Khan & Anr 

 

Himanshu Chaubey 

4.  I.A. No. 4839 of 2026 

in Comp. App. (AT) 

(Ins) No. ____ of 2026 

 

Nitin Om Kothari, Resolution Professional of Yakub 

Khan, Personal Guarantor to DMB Paper Mills Private 

Limited 

Vs. 

Yakub Khan & Anr 

 

Himanshu Chaubey 
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